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Shri P. K. Deo: In view of the
strategic importance of the northern
border, may I know if the Govern-
ment is considering settling these
Tibetan refugees in the Nilgiri hills
where the climate is equally good?

Mr. Speaker: It is away from the
border. that is what he wants.

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): There is no proposal before
us about the Nilgiri hills, but, as a
matler of fact, not for the reasons
mentioned by the hon. Member, but
just to find suitable agricultural land,
we are considering some proposals to
settle them further soutn.

Naga Hostiles

»1017. Dr. Ram Subhag Singh: Will
the Prime Minister be pleased to
state:

(a) whether it is & fact that the in-
habitants of some Naga villages on
Gabu range have requested the
NHTA Administration for protection
against Naga depredaw.ons;

(b) if su, the apmrovimate number
of such villages; and

(c) what arrangements have been
made for affording them adequate
protection?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) Yes.

(b) 33.

(c) The village: have voluntarily
decided to be grouped at six places in
order to get protection from our
Security Forces and deny help to the
hostiles.

The grouped villages would be look-
ed after by a Circle Officer assisted
by five Area Superintendents.

Dr. Ram Subhag Singh: What is the

Present condition there, in those wvil-
lageg?
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Shrimati Lakshmi Menon: These
villages are grouped for their protec-
tion and they are looked after. We
have taken in hand work or works.
costing Rs. 53,000 The existing
schools ete., will continue to functiou
as before.

Shri Braj Raj Singh: May I know
wicihor these villages are the same
villages where the forces sent to pro--
tect the loyal Nagas were surrounded
by the hostile Nagas with the result
that a plane had to be sent to drop
aminunition and other materials?

Mr. Speaker: When was this done?

Shri Braj Raj Singh: Five days
back.

Shrimati Lakshmi Menon: These
are new villages.

Shri P. K. Deo: A PTI news from.
Shillong says:

“Hostile Nagas attacked a party
of Assam Rifles in Kohima Dis-
trict three or four days ago ac-
cording to a report received here.
There was no immediate official
confirmation of this report.”

May I know if there is any official’
confirmation?

Mr. Speaker: The question was for
yesterday, he is now raising it.

Shri Ranga: Are we to understand
from this tiaat these hostile activities.
are still gomng on in spite of the re-
cent attempts by Government to reach.
a settlement with them?

The Prime Minister and Minister-
of External Affairs (Shri Jawaharlal
Nehru): The settlement was not
reached with the hostiles, but with
the Naga National Convention which-
is a different organisation, which it-
self is opposed to the hostiles. It is
true that from time to time hostile
activities in certain further areas have-
gone on.

Shri Sadhan Gupta: May I know if
we_are receiving any help from the-
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villagers or the villages concerned in
operations. against the hostiles?

Shri Jawaharlal Nehru: Yes, in two
ways. One is from what is called, I
think, the village guards who have
.done very good work indeed; and the
second is from the villagers them-
selves; when they have been inter-
fered with by the hostiles, they have
reacted strongly often.

Shri Vajpayee: May I know whe-
ther it is a fact that the members of
the Assam Rifles who are working
there in the Naga area have been
instructed not to shoot unless they
themselves are fired upon?

Shri Jawaharlal Nehru: Our gene-
ral instructions to our Army and to
‘the Assam Rifles for these past years
had been not to treat the Nagas as
normally they might treat enemies,
because they are our own country-
men, bu{ to win them over, but, of
course, to shoot them if there is
trouble—the discretion is with them—
but, generally, to avoid doing that.
‘These have been our instructions. But
wnen there have been active attacks
or anything like that, there has been
naturally shooting.
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Shri Harish Chandra Mathur: May
I know whether it is a fact that
since this recent settlement with the
Naga Convention, the rebels have
intensified their activities, and whe-
ther such an apprehension was also
expressed by the Convention?

Shri Jawaharlal Nehru: Generally
speaking, the rebel activities in the
past many months have been pushed
out from large areas, and they have
gone towards the Burmese frontier
more. There have been, I might say,
rebel activities recently near that
border in a big way, about which I
understand a statement will be made
in this House in a day or two.

=t Ho Ho =W : 5[F § AT q€
T TG F1 CA AT §, I9F W
§ 1 Qrezige A §, I SwaT F}Y
AR F F AT gETe ® % §
=T F1E Fifam W g g 7

= FALTAR AZE : S AT -
97 F AT &, I FHiferm o 7 @l
# s 397 avw W I AR agg AR
AN R YA F I qE w4
T A A /T A7 § | e Y O
TZr &, SEeew w1 wfgd arEy AW,
SR 23 g Arefw #1, § 78 #g
g fF 3H @ feadl e sazga
e Tifgx & f wFaT 99 9w
LRGN U

Shri D. C. Sharma: May I know
whether it is a fact, as has been
published in the newspapers, that
the Naga hostiles have approached
the Naga Convention people for some
parleys and for attempts to lay down
their arms?
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Shri Jawaharlal Nehru: Who have
approached? The Cenvention peo-
ple?

Shri D, C. Sharma: There have
been newspaper reports that the
Naga hostiles have approached the
Naga Convention people for soma
parleys with a view to suspend their
hostile activities.

Shri Jawaharlal: Nehru: It is the
other way about, I should have
thought. The hon. Member asks
whether the Naga hostiles had
approached the Naga Convention peo-
ple with a view to lay down their
arms. Who is to lay down the arms?

Mr. Speaker: He wants to know
whether they have offered to lay
down their arms, and whether they
have sought some immunity or pro-
tection.

Shri Jawaharlal Nehru: I do not
know of any recent approach to that
effect. It has always been open to
them to do that. Nothing comes Im
their way.
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Patents and Designg kaw

+
(Shri Subodh Hansda:
*1018.{ Shrl B. C. Majhi:
( Shri Nek Ram Negi:

Will the Minister of Commerce and
Industry be pieased to refer to the
reply given to Starred Question
No. 771 on the 10th December, 1959
and state:

(a) whether the proposal to amend
and consolidate the existing patents
and designs law has been finalised;
and

(b) what kind of advantage will
accrue to the manufacturers and
Government by amending the law?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). The
Recommendutions of Shri  Justice
Rajagopala Ayyangar are now under
examination in the light of the com-
ments that have been received frm
various bodies and persons interested
in the subject. The purpose of the
proposed revision of the Patents Law
is to encourage the development and
exploitation of new inventions and
researches for industrial advance-
ment in India. After full considera-
tion of all aspects, Government hope
to bring forward an amending Bill
before the House at an early date.
The question of revising the Indus-
trial Designs Law is also receiving
the attention of Government.

Shri Subodh Hansda: May I know
the institutions which were invited to
give their views on the recommenda-
tions?





